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1. Proceedings under section 67 of the U.P. Revenue Code, 2006 was 

initiated against the petitioner on the report of the Lekhpal / Secretary 

Land Management Committee dated 21.06.2024, the same was registered 

as Case No.4314 of 2024, Computer Case No.T202411170704314.

2. The aforesaid case was dismissed by the Respondent No.3 namely 

Assistant Collector- Ist Class, Tehsildar, Tehsil Dibai, District 

Bulandshahr vide order dated 07.05.2025.

3. Aggrieved against the aforesaid, State of U.P. preferred time barred 

appeal under sub-section (5) of Section 67 of the U.P. Revenue Code, 

2006 before the District Magistrate, Bulandshahar. The said appeal was 

allowed by the Collector, Bulandshahr/ Respondent No.2 on 11.12.2025. 

By the said order, appeal was partly allowed and the order dated 

07.05.2025 was set aside and the Respondent No.3 was directed to decide 

the matter, a fresh.

4. Though various arguments were raised by the counsel for the 

petitioners in support of the present writ petition and prayer has been 

made to direct the Respondent No.3 to decide the matter a fresh as per the 

order dated 11.12.2025, expeditiously.

5. In this view of the matter and without interfering with the order dated 

11.12.2025 passed by the Respondent No.2, the present writ petition is 

disposed of finally directing the Respondent No.3 namely Assistant 

Collector- Ist Class, Tehsildar, Tehsil Dibai, District Bulandshahr to 
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decide the matter a fresh as per the order dated 11.12.2025, strictly in 

accordance with law, expeditiously and preferably within a period of four 

months from the date of presentation of certified copy of this order, 

unless there is no legal impediment. 
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